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lities etc. attaching to the top level posts. The
need for exercising the utmost economy in
the use of staff cars etc. has been impressed on
all the officers concerned.

Rational Price Formula for Fertilizers

*170. SHRI K. L. N. PRASAD: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether it is a fact that a Committee
has recently been set up to decide a rational
price formula for fertilizers produced by fuel
based factories in view of their high
production cost compared to plants which
use naphtha as feedstock; and

(b) if so, what are the terms of reference
of this Committee?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAH NAWAZ
KHAN): (a) No, Sir .

(b) Does not arise.
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Chief  Engineer,
Department Delhi

*171. SHRI B. S. SHEKHAWAT :
SHRI V. K. SAKHLECHA:
SHRI O. P. TYAGI:

Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) whether  some complaints
been received by Government
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Flood Control

have
against
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the Chief Engineer, Flood Control De-

partment, Delhi; and

(b) if so, what is the nature of the
allegations made against him and what
action has been taken on the complaints?]
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tfTHE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT): (a) and
(b) The Delhi Administration have reported
that seme complaints against the Chief
Engineer, Flood Control Wing have been
received alleging misuse of official position,
showing favour to certain contractors and
staff and irregularities in the execution of

works. These allegations an under
investigation by the Delhi Administration.!
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